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An objective loading criteria was
approved by the JMC of the OIFP for
bringing the unevaluated bids on par for
the purpose of evalulation. After loading
the unevaluated bids of Snam and Uhde
for the deviations from the conditions
laid down in the Notice Inviting Tender,
the lowest evaluated bidder, Snam, was
declared by the JMC as the Preferred
Biader.

(b) No such contract has been awarded
to any company.

‘Abandonment of NP/CAN project at
Hazira by KRIBHCO

1108. SHRI DIPANKAR
MUKHERJEE: Will the Minister of
CHEMICALS AND FERTILIZERS be
pleased to refer to the reply to Starred
Question 588 given in the Rajya Sabha
on the 16th May, 1997 and state:

(a) whether in the 16th Annual report
of KRIBHCO presented on the 31st July,
1996, it was rcported that PIB has
recommended the project to CCEA for
approval;

(b} whether after recommending the
project to CCEA and after getting two
stage clearance from PIB, the Board of
Dircctors could reassess - the project
pammctcrs; and

(c) if so, the compelling rcasons and
paramcicrs which got altered between
August, 1996 and November, 1996 when
the projcct was decided to be dropped?

TIE MINISTER OF CHEMICALS
AND  FERTILIZERS (SHRI M.
ARUNACHALAM): (a) Yes, Sir.

(b) The Board can rcassess the project
paramcters at any stage.

(c) The decision to drop the proposal
was taken due to downward revision of
Internal Rate of Return of the project in
the context of adverse cvolution of the
project parameters as detailed belowi—

(i) The rcquired surplus of 540
Tonnes per day of ammonia for
the NP/CAN project was not
likcly to materialisc cven after
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completion of retrofit measures of
the ammonia plants;

(i) Against the assumed transfer
pricc of Rs, 3572 per MT for the
ammonia to be consumed by the
project, the average realisation
from bulk sales by KRIBHCO
during  November, 1996 was
around Rs. 7000 to Rs. 7100 per
MT. The realisation from retail
sales was around Rs. 10000 per
MT. Thus, there was a relative
advantage in the sale of merchant
ammonia;

The Gujarat  Maritime Board
indicated that dedicated port
facilitics for unloading imported
roack phosphate at Hazira would
not be available. Handling of rock
phosphate at any distant port
would result in higher handling
and transportation costs;

(iii)

(iv) The transfer price of ammonia
and cost of production of NP and
CAN was likely to go up in view

of the expected increase in the
price of natural gas.

(v) The project
substantially

cost went up
due to various
factors, including escalation in
software fees and cost of
proprictory items.

Revival of Smith Stanistreet
Pharmaccuticals Limitcd

1109. SHRI NILOTPAL BASU: Will
the Minister of CHEMICALS AND
FERTILIZERS be pleased to refer to
Unstarred Question 2128 given in the
Rajya Sabha on the 14th March, 1997
and state:

(a) whether the company submiited
before BIFR that working capital had not
been provided by Indian Overseas Bank
upto June, 1995;

(b) whether the Ministry had requested
Indian Overseas Bank in January *97 for
expeditious release of working capital in
accordunce with revival scheme;



